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therefrom wer eligible for regi tration 
subject to certain condition. The re-
gistrati n wa opn from 15 .12.82 
to 15.2.83. 
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srf~alUJ ql~~!tiq :q~rit \iff 't~ ~; 
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~~ Cf.T $(~;{ ~(q;;r ~6T ~)ffT I 
. arge Business Hou ( Engag('d in 

Deep ea ishing 
5475. S RI AVIN RAVANI 

Will the Minister of AGRICULTURE 
be pI sed to t~te; 

(a) the name of th large bu ine 
hou es engaged in de p , ea fi hing trad 
during the last three year; 

(b) whether it i a fLct that many 
of the e bu iness hou e hav ithdrawn 
from deep ea fishing trade; 

(c) if so, their name and the rea-
son therefor; 

(d) the name of the larg bu j. 
ness hou es which are at present in 
the deep ca 11 hing trr.de and the area 
where they are operating their trade; 
and 

(e) what special incenti es ar be-
ing given t them for urviving th ir 
indu try? 

TH MINIST R OF STAT IN 
TH MINISTRY OF AGRICULTURB 
( HRI YOGENDRA MAKWA A : 
(a) Names of such compan ie ba ed on 
t he report of the Ta k orce on Marine 
Products (S ptember 19 2) are given 
in the at tached statement. 

(b) and (c) No, ir. According to 
the information available, only one 
large bu iness house i.e. M is. .1.0. 
Parry (India) Ltd. has transferr d its 
deep sea fishing yes eJ to "not her 
company. Reasons for permitting 
M I . .1.0 . Parry to sell their deep sea 
ve Js included heavy loss in their 
sugar operations and inability to m k ", 
further investment in marine project , 
besides their large commitm nts made 
in various other p rojc ts. However, in 
their application Mis. .1.0. arry had 
a1so mention d, inter-alia, of r stric4 • 

t ion impos d by the Governmen t in re-
gard to size of the ve sel to be acquired 
by the larg hou es, area and type of 
fishing by thes ve sels, and non-availa- . 
biljty of financial a si tanee from th 

hipping Development Fund ommittee 
to the large hou es. . 

(d) Except for Mis. .r.. Par y 
(India) Ltd . all the other large businc s 
houses owning deep sea ve el are pre-
sently engaged in deep ea fi hing. 
Their area of operation is all along 
the Ind ian coa t line e dud ing areas 
pr hibited by the State Government . 

) 0 pecial incentiv ar bing 
SlV n exclusively for the lar e u ines 
\l se , 
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